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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  

WESTERN ZONE BENCH AT PUNE 

APPLICATION NO. 37/2020 

IN THE MATTER OF: 

MR. SAYYED MOHAMMED SABIR USMAN & ORS.   

...APPLICANTS 

VERSUS 

UNION OF INDIA THROUGH MOEF & CC & ORS. 

...RESPONDENTS 

FILE-A 

VOLUME-I 

SR. DESCRIPTION PAGE NO. 

1.  
Objections on behalf of Original Applicant to 

the Joint Committee Report   
 

2.  

ANNEXURE-A-1 

A true opy of the guidelines issued by 

MoEFCC in respect of declaration of Eco-

Sensitive Zones around National Parks & 

Wildlife Sanctuaries vide dated 09.02.2011 

 

3.  

Hon’ble Supreme Court Judgment in the case 

of “Deepak Kumar & Ors Vs. State of 

Harayana”, (2012) 4 SCC 629 

 

4.  

Hon’ble Supreme Court Judgment in the case 

of “Sterlite Industries (I) Ltd. Vs. Union Of India 

& Ors” (2013) 4 SCC 575 

 

5.  

Hon’ble Supreme Court Judgment in the case 

of “Common Cause Vs. UoI & Ors.” (2017) 9 

SCC 499 

 

 

Date: 20.05.2023  

 

APPLICANT No. 1 
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

WESTERN ZONE BENCH AT PUNE 

ORIGINAL APPLICATION NO. 37/2020 

IN THE MATTER OF: 

MR. SAYYED M. SABIR USMAN & ORS.  ...APPLICANTS 

VERSUS 

UNION OF INDIA THROUGH MOEFCC & ORS.  ...RESPONDENTS 

 

OBJECTIONS ON BEHALF OF THE APPLICANTS TO THE 

JOINT COMMITTEE REPORT 

I, Sayyed Mohammed Sabir Usman Aged Adult, Occupation: 

Business, Residing at Building-“Bage Shamim”, CTS 212, Jin 

Plot, Kodinar, Taluka-Kodinar, District-Gir Somnath-362720 

(Formerly Junagadh District), presently at Pune, do hereby 

solemnly affirm and state on oath as follows: 

1. I state that, the Joint Committee Report is causal, cursory, 

unscientific, and prepared under influence of the polluters 

lobby and Environmental Compensation imposed on the 

Respondent Polluters is clearly shows the compromised 

statement helping lobby of polluter in regale out the 

irreparable serious environmental violation. Therefore, the 

Environmental Compensation must be revised by this 

Hon’ble NGT to the extent of very vey exemplary to have 

deterrent extent to set example and to send clear message in 

the lobby of polluters in view to have deterrence in the 

polluter from doing such type of illegal mining in prohibited 

zone.   

2. I state that, Joint Committee have suppressed huge illegal 

extraction of black trap mining material extracted by 

Respondent No. 11, 13 & 15 and disclosed  very small 

quantity extraction as compared to the size of actual mining 

and also, larger quantity is sold to the Respondent No. 16-

SPPL. 
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3. I state that, also, Joint Committee failed to suggest the total 

Environmental Compensation ought to be imposed on the 

Polluters and on imposed compensation on two mines and 

three crushers and failed to impose the Compensation of R-

15 for illegal mining and compensation on R-11-Maruti Stone 

Crusher unit-1, R-13-Hajabhai Hamirbhi Mori Stone 

Crusher unit in the name of M/s. Saibaba Stone Crusher 

within the mine area. The Environmental Compensation is 

not imposed for illegal operation without CTO & also, for 

violations for Environment Protection Act, 1986 for not 

obtaining prior Environment Clearance under EIA 

Notification, 2006. 

4. I state that, JC have imposed meagre compensation on the 

basis of “Paryavaran Suraksh Case” and there is no 

environmental compensation, which must be very exemplary 

considering the illegal mining activity of black trap in the 

prohibited core area of Gir Sanctuary and said area 

exclusively reserve for the species of “Asiatic Lions” i.e. 

endangered species as of now in India. 

5. I state that, the Joint Committee intentionally ignored to visit 

the stone quarry of Respondent No. 16 to bring on record 

that, there was no mining at site and stone is procured for 

break water project from the illegal mines of R-11 & R-13 and 

also crushed material from R-11, 12, 13, 14 crushing units 

for manufacturer of concrete blocks.  

6. I state that, the Joint Committee failed to apply the correct 

formula as the entire notified Area of Gir Sanctuary shall be 

considered for deciding parameters; and the environmental 

compensation calculation is complex method and we cannot 

reach exactitude and  therefore, it is not mandatory to reach 

exactitude as we Hon’ble SC have settled the principle of 

exemplary damages to be imposed on polluters to have 
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deterrent effect and total sale price must be considered for 

the quantity to be calculated from the actual size of mining 

at site and such compensation shall not be based on the 

quantity of mining material disclosed with mining 

department; 

Exemplary Parameters for illegal Mining & Crushing 

ought to be considered: 

a) Mining of R-11 & R-13 are of Large scale mining 

operations, blasting, no safety measures, no 

permissions and coming under Red Category, therefore, 

pollution index must be PI=100. 

b) N= Number of days, must be considered straight away 

for 365 days X number of years, from starting of illegal 

mining without CTE & CTO and for EC, Applicability of 

EC from 31.03.2016 and Also, for starting of crusher 

illegal operations without CTE, CTO from day of starting 

of crusher without excluding including Monsoon & 

holidays, as there is no contrary proved to the these 

days non-operation.  

c) R= Factor in Rupees, Considering the large scale illegal 

mining in protected area, ecologically sensitive area and 

prohibited operation. R factor must be R=500/- 

d) Factor of Scale Operation must be more than 1.5, 

because the lease area is less than 5 Ha, but actual 

mining is more than 5 Ha and these are very Deep 

mines: Scale of mining must be large scale, deeper than 

15 Mtrs. Therefore, S=1.5. 

e) Population of entire notified Area of Gir Protected area 

shall be considered and having more than 1 million 

population. Therefore, Location factor must be 1.5. 

“LF=1.5” 
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f) Therefore, all the parameters of for computation of 

independent calculations of CTE, CTO, and 

Environment Clearance must be maximum range 

parameters in view to impose exemplary compensation 

and to have deterrent effect on such careless & reckless 

polluters.  

7. I state that, the Joint Committee failed to impose the 

compensation based on the Carbon Footprint of the illegal 

mining, crushing operations and transportation operations 

8. I state that, the illegal mining in Gir Protected area of Gir 

sanctuary, which is prohibited zone for mining & crushing 

and also these illegal activity are not environmentally 

sustainable. 

9. I state that, the as per the various orders of Hon’ble Supreme 

Court in “WP No. 460/2004, Writ Petition (Civil) No. 

202/1995, IA No. 2609-2610/2009”, till finalisation of draft 

notification, guidelines dated 09.02.2011 must be forced in 

such area.  

10. Therefore, this Hon’ble NGT may kindly revise the 

environmental compensation for exemplary parameters to 

have deterrent affect.  

11. I state that, these applicant crave leaves of this Hon’ble 

NGT to file detailed objections to the Joint Committee 

Report.   

12. Hence these part objections to the Joint Committee Report.  

 

Whatever stated above is true and correct to the best of my 

knowledge, belief and information, hence, to verify the same I have 

signed hereunder at Pune. 

Date: 20.05.2023 
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